8l TEM NO. M\t 7 COURT NO. 2 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

A No.11 IN CIVIL APPEAL NQ(s). 1248 OF 2004

T. G KRl SHNAMURTHY Appel I ant (s)

VERSUS

| DBl & ORS. Respondent ( s)

Date: 20/01/2006 This Appeal was called on for nentioning today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE DR JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTI CE C. K. THAKKER
i pate)
For Appellant(s) M. R Anand Padmanabhan, adv.
M. Pranod Dayal , Adv.
For Applicant(s) M. Jai deep Cupta, Sr. adv.

M. S.Balaji Srinivasan, adv.

M. A Mariarputham adv. f or

M S Arput ham Aruna & Co. , Adv.

M. R C Kaushi k , Adv

Ms. Shobha , Adv

M. T. Harish Kumar , Adv

UPON bei ng nmentioned by counsel the Court nade the follow ng

ORDER

(Did not partic



Li st two weeks’ hence.

[ SUVAN ADHWA] [ MADHU SAXENA]

COURT MASTER COURT MASTER



